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DELHI STATE LEGAL SERVICES AUTHORITY
" {Constituted Under the 'Lega!‘Services Authorities Act, 1987', an Act of Parliament)

Under the Administrative Control of High Court of Delhi
Central Office, Patnala House Courts Complex, New Delhi - 1100(_)1
Ph.: 2338&781 Fax: 23387267 Email : dslsa-phc@nic.i m .

Ref. No. 76/DSLSA/Estt/Account Offlcer(retd V 19/

To

Sub.:

Most Urgent / Top Priority

'%w&S‘?

ate '3 .March, 2019

1. The Comptroller & Aud:tor Generai of z The Pr. Accountant General {Audit)
India Coee Delhi o
Pocket-9, Deen Dayal Upadhyaya Marg, . AGCR Bu;ldmg, lP Estate, _
New Delhi- 110124 ) New Delhi - 110 002

3. Principal Secretary (Fmance], 4,/ The Registrar General
Govt. of Delhi, . High Court of o;e'lhi, New Delhi

- Delhi Secretariat, New De|h| :

5. The Principal Secretary . 6. Ld. District & Sessions Judge {HQ),
Law, Justice.& Legislative Affairs Tis Hazari Courts Delht
Govt. of NCT of Dethi o

7. Ld. District & Sessions Judge (South — |8. Ld. District &‘Sesstons Judge (West
West District) - District) o
Dwarka Courts, Delhi Tis Hazari Courts, Delh:

9. Ld. District & Sessions Judge (East 10. Ld. Dastrlct &. Sesslons Judge (North -
District} - “East Dlstnct}
KKD Courts, Dethi - : : KKD Courts, Delhi

11, Ld. District-& Sessions Judge (Shahdara ‘ 12. Ld. District & Sessions Judge (New
District) - Delhi District) - .
KKD Gourts, Delhi Patiala House Courts, Dethi

13. Ld, District'& Sessions Judge (North- 14, Ld. District & Sessions Judge (North
West District) District) .

 Rohirfi Courts; Delhi Rohini Courts, Dethi
15. Ld. District & Sessions Judge (South

District)
Saket Courts, Delhi

16. Ld. D;stnct & Sessions Judge {South —
East Dlstnct) .
Saket Courts Delh:

e

Vacancv cnrcular for mv:tmg gphcattons for the post of Accounts Officers (post-

retirement) on contractual bam for District Legal Semces Authorltues, Delhi

[New Delhi

Respected Sif,

May | bring to_kind.consideration that there is a requirement of Accolints Officers

(Postcretireme.nt) 6n contr’actual bésis your goodself is therefore?'-ﬁequested to kindly

furmsh/ propose the names’ of ehglble Accounts Off;cers havmg quahflcatlon as per



mailto:dslsa�phc@nic.iii

v

* circular attached ,‘atest by. 15 04, 2019 for consrdermg them- for the post of Accounts

Officer (Post returement) on contractual basus at District Legal Servuces Authontres

De!hu/New Delhl S

s

o coazy t

May | further request your goodself that drrectlons may kmdty be rssued to the

quarter concerned for uploadmg of the same on the ofﬂcra! websute as well as for displaymg

with regards,

Encl: As above - - o
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Yours farthfuf!y

Y\ (1,\”’\

(Sanjeev Jain)
Member Secretary



DELHl STATE LEGAL SERVICES AUTHORITY

(Constituted tinder the ‘Legol Serwces Authorities Act, 1987, an Act of Par}mment)
Under the Admmnstratrve Control of High Court of Delhi-.
Central Office, Patiala House Courts Complex, New Dethi - 110001 "'
Ph. : 23384781, Fax: 23387267, Email : dslsa-phe@nicin . .. ' *
www.dsisa. org 24x7 Toll free Helpline No.: 1516

Last date for submission of applicg‘ti}:ns:

15.04.2019
" CIRCULAR

Delhi State Legal Services Autﬁo'rity intends to appoint Accouﬁ’éﬁ"Officers {post -

retirement) on contractual basis for mstnct Legal Services Authonttes, Delhn / New Delhi
as per requsrement on the following terms and condltlons - : '

Terms & Conditions:

. The retired officials of Compfr’o‘.!‘!er & Auditor General of india, TAh'.e Pr. Accountant
General [Audit) Delhi, Principal Secretary (Finance), Govt of Delhl High Court of
Delhi, District Courts and Delhi Government may apply;

Upper age limit for‘remainin_g'}o'n‘ the said post is 65 years;
The incumbent should have gédd experience in Acbounts;

4. The selected candldate shaH be pard a fixed remuneration of Rs 35,000/- per
. month; : ,

. Accounts Officers {post —- retarement) shall be entitled to avail a total number of 12
days paid leave in a year, SUbJECt to a maximum of three days leave in a month. in
the event of the number of Ieave exceeding per year or per month, the permissible
{imit, pro-rata deduction will- be made from their monthly remuneratxon,

Eligible candidates may submlt -their applications ‘in. the prescrlbed format
complete in all respect to thIS “‘Authority either by post or vna e—manl at our e-mail
address estabwing- dslsa@mc m on or before 15.04.2019.

This Authority reserves the rsght to withdraw the aforesa;d proposal

. The apphcatlons received after the due date shall not be entertamed W ﬂ;@\

(Sanjeev Jam)
Member Secretary
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2 Proforma for the post of Accounts Officer (post — retirement) on Contractual
: ..+ . basis L ‘
{to be fille& in by the applicant only}.
1. NEGME: oo S
2. Father’s / Husband’s NaME: ...........c.ooooecocororreeermeemermresssessesmsssessone it Affix self
’ A ' attested
3. Prgsent Address: ... : passport size
photograph |
Contactno : ... .......... S et es :';‘..'f._.....,.
4. Permanent Address: ....... ettt s i .
5. Date of Birth (DO/MM/YYYY): ..o e vt Creviesseiies
6. Date of retirement from the Gov;l SErVICeS: .oovvivinriininnens
7. Post held at the time of FRUIFEMENT: 1ovonivieiviaaressss s - ‘
11. Any other Special qualification /éc’ﬁievement:
12. Present employment, if any:
Date: . (Signature.of ‘t'he applicant}
Place:
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